LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)

No. 22

Wednesday, 27 May, 2020/ 06, Jyeshtha, 1942(Shaka)

Sub: Nomination of Members of Legislative Assembly of National Capital
Territory of Delhi as non-official Member to the ‘Board of Visitors

for Delhi Prisons’.

Hon’ble Members are hereby informed that the Hon’ble Speaker is
pleased to nominate the following Members as non-official Members to the
‘Board of Visitors for Delhi Prisons’ :-

Board Jail No. Location Name of Hon’ble Member
No.
1. 12&3 Central Jail, Tihar Sh. Madan Lal
Sh. Somnath Bharti
2. 45&7 Central Jail, Tihar Sh. Jarnail Singh
Sh. Kuldeep Kumar
3. 8,9&10 Central Jail No. 8, 9, | Sh. Shiv Charan Goel
Tihar and No. 10, Rohini
Sh. Vinay Mishra
4. 11,12 & 13 Central Jail, Mandoli Sh. Ajay Dutt
Sh. Sanjeev Jha
S. 14 & 15 Central Jail, Mandoli Sh. Rajesh Rishi
Sh. Rohit Kumar
6. 6& 16 Central Jail No. 06, Tihar | Ms. Bhavna Gaur
(Women and Central Jail No. 16,
Prison) Mandoli, Delhi Smt. Pramila DhirajTokas

C. Velmurugan
Secretary
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